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COURT NO. 07     
HON'BLE MR.JUSTICE MANOJ KUMAR OHRI  
 
 

THE FOLLOWING LAND ACQUISITION APPEALS OF VILLAGE MUNDKA 

CAUSELIST FOR 08-05-2025 

SHALL BE LISED ON 08.05.2025 
 

ITEM 
NUMBER CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

VILLAGE- MUNDKA - AWARD NO. 2/DC(W)/2008-09, NOTIFICATION U/S 4           
DT. 07.06.2007 

1 LA.APP.-33/2017 
WITH LA.APP. 219/2017 
LA.APP. 46/2017 

ANJALI GARG  
V/s UNION OF INDIA & ORS 
  

M/S ANIL K KHAWARE & ASSOCIATES  

 OTHER DETAILS OF ADVOCATES:  

2 LA.APP.-219/2017 
CM APPL. 19786/2022 
WITH LA.APP. 33/2017 

MANGE RAM AGGARWAL  
V/s UNION OF INDIA & ANR 
  

ACHIN MITTAL  

 OTHER DETAILS OF ADVOCATES: 
ACHIN MITTAL(ACHIN.MITTAL13@GMAIL.COM)(9811112729)(PETITIONER) 
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)()(RESPONDENT) 
THE STANDING 
COUNSEL(PUSHKARSOOD03@GMAIL.COM)(9958847558)(RESPONDENT) 

 

3 LA.APP.-46/2017 
CM APPL. 5867/2017 
CM APPL. 5868/2017 
CM APPL. 22540/2022 
WITH LA.APP. 219/2017 

OM PRAKASH GUPTA  
V/s UNION OF INDIA & ORS 
  

L B RAI, D S LAKRA, ACHIN MITTAL, 
GAURAVJEET SINGH NARWAN 

 

 OTHER DETAILS OF ADVOCATES: 
ACHIN MITTAL(ACHIN.MITTAL13@GMAIL.COM)(9811112729)(PETITIONER) 
JITENDRA KUMAR SINGH(JKSINGH93@GMAIL.COM)()(RESPONDENT) 
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)()(RESPONDENT) 
GAURAVJEET SINGH 
NARWAN(GSNARWAN@GMAIL.COM)(9650896294)(RESPONDENT) 

 

4 LA.APP.-44/2017 
CM APPL. 5838/2017 

GORDHAN GOPAL PURI  
V/s UNION OF INDIA & ORS 
  

L B RAI  

 OTHER DETAILS OF ADVOCATES:  

5 LA.APP.-45/2017 
CM APPL. 5854/2017 

PARVESH GOEL & ORS  
V/s UNION OF INDIA & ORS 
  

L B RAI  

 OTHER DETAILS OF ADVOCATES:  

6 LA.APP.-47/2017 NAVEEN KUMAR JAIN  
V/s UNION OF INDIA & ORS 
  

L B RAI & AAKASH PARASHAR  

 OTHER DETAILS OF ADVOCATES:  

7 LA.APP.-49/2017 KAILASH KUMARI  
V/s UNION OF INDIA 
  

RAI AND RAI PARTNERS  

 OTHER DETAILS OF ADVOCATES:  

8 LA.APP.-61/2017 SHRIPAL GUPTA  
V/s UNION OF INDIA AND ANR 
  

AAKASH PARASHAR  

 OTHER DETAILS OF ADVOCATES:  

9 LA.APP.-63/2017 
CM APPL. 12464/2018 

ASCHRAJ LAL KUMAR  
V/s UNION OF INDIA & ORS 
  

L B RAI, RAI AND RAI PARTNERS  

 OTHER DETAILS OF ADVOCATES: 
RAI AND RAI PARTNERS()(9810614546)(PETITIONER) 

 

10 LA.APP.-64/2017 SEWA SINGH & ORS  
V/s UNION OF INDIA & ORS 
  

AAKASH PARASHAR  

 OTHER DETAILS OF ADVOCATES:  

11 LA.APP.-76/2017 SAVITRI  
V/s UNION OF INDIA & ORS 
  

RAI & RAI PARTNERS  

 OTHER DETAILS OF ADVOCATES:  
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12 LA.APP.-77/2017 JAI PRAKASH  
V/s UNION OF INDIA & ORS 
  

RAI & RAI PARTNERS  

 OTHER DETAILS OF ADVOCATES:  

13 LA.APP.-79/2017 VEENA GOEL  
V/s UNION OF INDIA & ORS 
  

RAI & RAI PARTNERS  

 OTHER DETAILS OF ADVOCATES:  

14 LA.APP.-98/2017 HARISH KUMAR BASNAL  
V/s UNION OF INDIA & ORS 
  

RAI & RAI PARTNERS  

 OTHER DETAILS OF ADVOCATES:  

15 LA.APP.-102/2017 RISALO DEVI & ORS  
V/s UNION OF INDIA & ORS 
  

L B RAI  

 OTHER DETAILS OF ADVOCATES:  

16 LA.APP.-105/2017 PISHORI LAL MAHAJAN  
V/s UNION OF INDIA & ORS 
  

L B RAI  

 OTHER DETAILS OF ADVOCATES:  

17 LA.APP.-123/2017 AJAY KUMAR GOEL  
V/s UNION OF INDIA & ANR 
  

ACHIN MITTAL  

 OTHER DETAILS OF ADVOCATES:  

18 LA.APP.-124/2017 SURESH CHAND GARG  
V/s UNION OF INDIA & ORS 
  

L B RAI & D S LAKRA  

 OTHER DETAILS OF ADVOCATES:  

19 LA.APP.-127/2017 SMIRTI GROVER  
V/s UNION OF INDIA & ORS 
  

RAI & RAI PARTNERS  

 OTHER DETAILS OF ADVOCATES:  

20 LA.APP.-128/2017 RAM BILAS GARG  
V/s UNION OF INDIA & ANR 
  

RAI & RAI PARTNERS  

 OTHER DETAILS OF ADVOCATES:  

21 LA.APP.-129/2017 SIMI GUPTA  
V/s UNION OF INDIA & ORS 
  

RAI & RAI PARTNERS  

 OTHER DETAILS OF ADVOCATES:  

22 LA.APP.-130/2017 BALWAN SINGH (DECEASED) 
THR LRS  
V/s UNION OF INDIA & ANR 
  

L B RAI & D S LAKRA  

 OTHER DETAILS OF ADVOCATES:  

23 LA.APP.-131/2017 ISHWAR SINGH YADAV  
V/s UNION OF INDIA & ANR 
  

RAI & RAI PARTNERS  

 OTHER DETAILS OF ADVOCATES:  

24 LA.APP.-132/2017 PREM CHAND GUPTA  
V/s UNION OF INDIA & ANR 
  

L B RAI, D S LAKRA  

 OTHER DETAILS OF ADVOCATES:  

25 LA.APP.-137/2017 JOGINDER PAL GUPTA  
V/s UNION OF INDIA & ANR 
  

RAI AND RAI PARTNERS  

 OTHER DETAILS OF ADVOCATES:  

26 LA.APP.-138/2017 SIMLA RANI GUPTA  
V/s UNION OF INDIA & ANR 
  

L B RAI & D S LAKRA  

 OTHER DETAILS OF ADVOCATES:  

27 LA.APP.-139/2017 SATYA NARAIN JAIN  
V/s UNION OF INDIA & ANR 
  

L B RAI  

 OTHER DETAILS OF ADVOCATES:  

28 LA.APP.-140/2017 M/S U S INDUSTRIES  
V/s UNION OF INDIA & ANR 
  

RAI AND RAI PARTNERS  

 OTHER DETAILS OF ADVOCATES:  
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29 LA.APP.-142/2017 SAHAB KAUR  
V/s UOI AND ANR 
  

RAI AND RAI PARTNERS  

 OTHER DETAILS OF ADVOCATES:  

30 LA.APP.-147/2017 M/S SHREE KRISHNA ESTATE 
PVT LTD  
V/s UNION OF INDIA & ORS 
  

RAI & RAI PARTNERS  

 OTHER DETAILS OF ADVOCATES:  

31 LA.APP.-149/2017 RAMESH CHANDER  
V/s UOI AND ANR 
  

RAI AND RAI PARTNERS  

 OTHER DETAILS OF ADVOCATES:  

32 LA.APP.-155/2017 S K SACHDEVA  
V/s UNION OF INDIA & ANR 
  

RAI AND RAI PARTNERS  

 OTHER DETAILS OF ADVOCATES:  

33 LA.APP.-158/2017 M/S RELAXO FOOTWEARS LTD  
V/s UNION OF INDIA & ROS 
  

DEVENDER VERMA  

 OTHER DETAILS OF ADVOCATES:  

34 LA.APP.-167/2017 VIKAS AGGARWAL  
V/s UNION OF INDIA & ANR 
  

RAI AND RAI PARTNERS  

 OTHER DETAILS OF ADVOCATES:  

35 LA.APP.-186/2017 AMITA GUPTA  
V/s UNION OF INDIA & ANR 
  

BADAL DAYAL  

 OTHER DETAILS OF ADVOCATES:  

36 LA.APP.-187/2017 RITESH DUA  
V/s UNION OF INDIA & ANR 
  

DEVENDER VERMA  

 OTHER DETAILS OF ADVOCATES:  

37 LA.APP.-188/2017 ANITA GUPTA  
V/s UNION OF INDIA & ANR. 
  

BADAL DAYAL  

 OTHER DETAILS OF ADVOCATES:  

38 LA.APP.-189/2017 GULSHAN KUMAR  
V/s UNION OF INDIA & ANR 
  

BADAL DAYAL  

 OTHER DETAILS OF ADVOCATES:  

39 LA.APP.-190/2017 AMITA GUPTA  
V/s UNION OF INDIA & ANR. 
  

BADAL DAYAL  

 OTHER DETAILS OF ADVOCATES:  

40 LA.APP.-223/2017 UNION OF INDIA  
V/s MK/S RELEXO FOOTWEARS 
LTD & ANR 
  

SANJAY KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES:  

41 LA.APP.-225/2017 
CM APPL. 26531/2017 

UNION OF INDIA  
V/s GULSHAN KUMAR & ANR 
  

SANJAY KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES:  

42 LA.APP.-226/2017 VIRENDER KUMAR  
V/s UNION OF INDIA & ORS 
  

BADAL YADAV  

 OTHER DETAILS OF ADVOCATES:  

43 LA.APP.-227/2017 
CM APPL. 20214/2025 

JAI KISHAN GUPTA  
V/s UNION OF INDIA & ORS 
  

BADAL YADAV, BADAL DAYAL  

 OTHER DETAILS OF ADVOCATES: 
BADAL DAYAL()(9911772134)(PETITIONER) 
SANJAY(SANJAYKUMARPATHAKASSOCIATES@GMAIL.COM)(0)(RESPONDENT) 
SV(SVKUTE.4181@DMRC.ORG)(0)(RESPONDENT) 
RAJEEV 
KAPOOR(RKANDCOMPANY.LEGASERVICES@GMAIL.COM)(9899785517)(RESPONDENT) 

 

44 LA.APP.-228/2017 LEENA GUPTA  
V/s UNION OF INDIA & ANR 
  

BADAL YADAV  

 OTHER DETAILS OF ADVOCATES:  
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45 LA.APP.-229/2017 RAJ KUMAR  
V/s UNION OF INDIA & ANR 
  

BADAL DAYAL  

 OTHER DETAILS OF ADVOCATES:  

46 LA.APP.-230/2017 M/S MARVEL POLYMERS PVT 
LTD  
V/s UNION OF INDIA & ANR 
  

DEVENDER VERMA  

 OTHER DETAILS OF ADVOCATES:  

47 LA.APP.-231/2017 AJAY KUMAR  
V/s UNION OF INDIA & ANR 
  

BADAL DAYAL  

 OTHER DETAILS OF ADVOCATES:  

48 LA.APP.-234/2017 VEENA MITTAL  
V/s UNION OF INDIA & ANR 
  

RAI & RAI PARTNERS  

 OTHER DETAILS OF ADVOCATES:  

49 LA.APP.-235/2017 KULDEEP SINGH  
V/s UNION OF INDIA & ANR 
  

RAI & RAI PARTNERS  

 OTHER DETAILS OF ADVOCATES:  

50 LA.APP.-236/2017 NIKHIL DUA  
V/s UNION OF INDIA & ANR 
  

DEVENDER VERMA  

 OTHER DETAILS OF ADVOCATES:  

51 LA.APP.-237/2017 ARUN KUMAR  
V/s UNION OF INDIA & ANR 
  

BADAL DAYAL  

 OTHER DETAILS OF ADVOCATES:  

52 LA.APP.-238/2017 KRISHAN (DECEASED) THR 
LRS  
V/s UNION OF INDIA & ANR 
  

RAI & RAI PARTNERS  

 OTHER DETAILS OF ADVOCATES:  

53 LA.APP.-239/2017 SURESH CHAND GARG  
V/s UNION OF INDIA & ANR 
  

RAI & RAI PARTNERS  

 OTHER DETAILS OF ADVOCATES:  

54 LA.APP.-240/2017 GAURAV DUA  
V/s UNION OF INDIA & ANR 
  

DEVENDER VERMA  

 OTHER DETAILS OF ADVOCATES:  

55 LA.APP.-242/2017 JAGDISH KUMAR  
V/s UNION OF INDIA & ANR 
  

BADAL DAYAL  

 OTHER DETAILS OF ADVOCATES:  

56 LA.APP.-244/2017 
CM APPL. 27788/2017 

SATYAPAL MITTAL & ANR  
V/s UNION OF INDIA & ANR 
  

RAI AND RAI PARTNERS, NITIN GARG  

 OTHER DETAILS OF ADVOCATES: 
NITIN GARG(NITIN.GARG@KNOWLEX.IN)(9958986363)(PETITIONER) 

 

57 LA.APP.-246/2017 HUKAM CHAND  
V/s UNION OF INDIA & ANR 
  

BADAL DAYAL  

 OTHER DETAILS OF ADVOCATES:  

58 LA.APP.-249/2017 ANJU JAIN & ANR  
V/s UNION OF INDIA & ANR 
  

RAI & RAI PARTNERS  

 OTHER DETAILS OF ADVOCATES:  

59 LA.APP.-250/2017 J P DHAWAN & ORS.  
V/s UNION OF INDIA & ANR. 
  

L B RAI & D S LAKRA  

 OTHER DETAILS OF ADVOCATES:  

60 LA.APP.-262/2017 ARUN KUMAR  
V/s UNION OF INDIA & ANR 
  

BADAL DAYAL  

 OTHER DETAILS OF ADVOCATES:  

61 LA.APP.-263/2017 PREM KUMAR  
V/s UNION OF INDIA & ANR 
  

BADAL DAYAL  
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 OTHER DETAILS OF ADVOCATES:  

62 LA.APP.-264/2017 UNION OF INDIA  
V/s LEENA GUPTA AND ANR 
  

SANJAY KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES:  

63 LA.APP.-265/2017 UNION OF INDIA  
V/s RAJ KUMAR AND ANR 
  

SANJAY KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES:  

64 LA.APP.-266/2017 
CM APPL. 30895/2017 

UNION OF INDIA  
V/s VEENA MITTAL AND ANR 
  

SANJAY KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES:  

65 LA.APP.-267/2017 
CM APPL. 30899/2017 

UNION OF INDIA  
V/s PREM KUMAR AND ANR 
  

SANJAY KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES:  

66 LA.APP.-268/2017 
CM APPL. 30907/2017 

UNION OF INDIA  
V/s KULDEEP SINGH AND ANR 
  

SANJAY KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES:  

67 LA.APP.-269/2017 UNION OF INDIA  
V/s SATYENDER KUMAR AND 
ORS 
  

SANJAY KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES:  

68 LA.APP.-270/2017 UNION OF INDIA  
V/s ANITA GUPTA AND ANR 
  

SANJAY KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES:  

69 LA.APP.-271/2017 UNION OF INDIA  
V/s VIRENDER KUMAR AND 
ANR 
  

SANJAY KUMAR PATHAK, BADAL 
DAYAL 

 

 OTHER DETAILS OF ADVOCATES:  

70 LA.APP.-272/2017 UNION OF INDIA  
V/s AMITA GUPTA AND ANR 
  

SANJAY KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES:  

71 LA.APP.-273/2017 UNION OF INDIA  
V/s SURENDER AND ANR 
  

SANJAY KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES:  

72 LA.APP.-274/2017 UNION OF INDIA  
V/s NIKHIL DUA AND ANR 
  

SANJAY KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES:  

73 LA.APP.-275/2017 UNION OF INDIA  
V/s SATYAPAL MITTAL AND 
ORS 
  

SANJAY KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES:  

74 LA.APP.-276/2017 UNION OF INDIA  
V/s HUKAM CHAND AND ANR 
  

SANJAY KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES:  

75 LA.APP.-277/2017 
CM APPL. 31059/2017 

UNION OF INDIA  
V/s VEENA MITTAL AND ORS 
  

SANJAY KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES:  

76 LA.APP.-309/2017 
WITH LA.APP. 310/2017 

SUMAN GOEL  
V/s UNION OF INDIA & ANR 
  

L B RAI  

 OTHER DETAILS OF ADVOCATES:  

77 LA.APP.-310/2017 ANITA DEVI GOEL  
V/s UNION OF INDIA & ANR 
  

L B RAI  

 OTHER DETAILS OF ADVOCATES:  

78 LA.APP.-315/2017 
CM APPL. 39769/2017 

PUSHPA GUPTA  
V/s UNION OF INDIA & ANR 

L B RAI  
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 OTHER DETAILS OF ADVOCATES:  

79 LA.APP.-316/2017 
CM APPL. 39801/2017 
CM APPL. 39802/2017 

PREM LATA GUPTA  
V/s UNION OF INDIA & ANR 
  

L B RAI  

 OTHER DETAILS OF ADVOCATES:  

80 LA.APP.-319/2017 UNION OF INDIA  
V/s M/S MARVEL POLYMERS 
PVT LTD AND ANR 
  

SANJAY KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES:  

81 LA.APP.-320/2017 
CM APPL. 40150/2017 
CM APPL. 40151/2017 
WITH LA.APP. 158/2017 

UNION OF INDIA  
V/s AJAY KUMAR AND ANR 
  

SANJAY KUMAR PATHAK, BADAL 
DAYAL 

 

 OTHER DETAILS OF ADVOCATES:  

82 LA.APP.-322/2017 
CM APPL. 18826/2018 

UNION OF INDIA  
V/s INDU BEHAL AND ORS 
  

SANJAY KUMAR PATHAK, RAI AND 
RAI PARTNERS, RAI & RAI PATNERS 

 

 OTHER DETAILS OF ADVOCATES: 
RAI AND RAI PARTNERS()(9911712205)(PETITIONER) 

 

83 LA.APP.-323/2017 UNION OF INDIA  
V/s ANJU JAIN AND ORS 
  

SANJAY KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES:  

84 LA.APP.-324/2017 UNION OF INDIA  
V/s JAGDISH KUMAR & ORS 
  

SANJAY KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES:  

85 LA.APP.-326/2017 UNION OF INDIA  
V/s ARUN KUMAR AND ANR 
  

SANJAY KUMAR PATHAK, BADAL 
DAYAL 

 

 OTHER DETAILS OF ADVOCATES:  

86 LA.APP.-328/2017 UNION OF INDIA  
V/s ARUN KUMAR AND ANR 
  

SANJAY KUMAR PATHAK, BADAL 
DAYAL 

 

 OTHER DETAILS OF ADVOCATES:  

87 LA.APP.-329/2017 
CM APPL. 41033/2023 

UNION OF INDIA  
V/s GAURAV DUA & ANR 
  

SANJAY KUMAR PATHAK, BADAL 
DAYAL, BADAL DAYAL 

 

 OTHER DETAILS OF ADVOCATES: 
BADAL DAYAL()(9911772134)(PETITIONER) 
SANJAY KUMAT 
PATHAK(SANJAYKUMARPATHAKASSOCIATES@GMAIL.COM)()(RESPONDENT) 
BADAL DAYAL(ADVBADALDAYAL@GMAIL.COM)(9911772134)(RESPONDENT) 

 

88 LA.APP.-330/2017 UNION OF INDIA  
V/s SURESH CHAND GARG AND 
ANR 
  

SANJAY KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES:  

89 LA.APP.-331/2017 UNION OF INDIA  
V/s JAI KISHAN GUPTA AND 
ANR 
  

SANJAY KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES:  

90 LA.APP.-338/2017 UNION OF INDIA  
V/s SAMMANDER SINGH & ORS 
  

SANJAY KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES:  

91 LA.APP.-339/2017 UNION OF INDIA  
V/s ANITA DEVI GOEL AND 
ANR 
  

SANJAY KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES:  

92 LA.APP.-343/2017 
CM APPL. 40855/2017 
CM APPL. 40856/2017 

UNION OF INDIA  
V/s SUMAN GOEL AND ANR 
  

SANJAY KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES:  

93 LA.APP.-347/2017 
CM APPL. 41263/2017 

PREM KUMAR & ANR  
V/s UNION OF INDIA & ANR 
  

L B RAI  



15.04.2025                                                                                       SUPPLEMENTARY CAUSE LIST 
 

7 
 

 OTHER DETAILS OF ADVOCATES:  

94 LA.APP.-348/2017 LALITA DUA  
V/s UNION OF INDIA & ANR 
  

DEVENDER VERMA  

 OTHER DETAILS OF ADVOCATES:  

95 LA.APP.-43/2018 RAJPAL & ORS  
V/s UNION OF INDIA & ANR 
  

L B RAI  

 OTHER DETAILS OF ADVOCATES: 
L B RAI()(9911712205)(PETITIONER) 

 

96 LA.APP.-57/2018 
CM APPL. 8719/2018 

UNION OF INDIA  
V/s J P DHAWAN AND ORS 
  

SANJAY KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES: 
SANJAY KUMAR PATHAK()(9910770311)(PETITIONER) 

 

97 LA.APP.-58/2018 UNION OF INDIA  
V/s LALITA DUA & ANR 
  

SANJAY KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES: 
SANJAY KUMAR PATHAK()(9910770311)(PETITIONER) 

 

98 LA.APP.-117/2018 UOI  
V/s AMITA GUPTA AND ANR 
  

YEESHU JAIN  

 OTHER DETAILS OF ADVOCATES: 
YEESHU JAIN()(9811394417)(PETITIONER) 

 

99 LA.APP.-118/2018 UOI  
V/s JAGDISH SINGH AND ORS 
  

YEESHU JAIN  

 OTHER DETAILS OF ADVOCATES: 
YEESHU JAIN()(9811394417)(PETITIONER) 

 

100 LA.APP.-121/2018 UOI  
V/s RITESH DUA AND ANR 
  

YEESHU JAIN, BADAL DAYAL  

 OTHER DETAILS OF ADVOCATES: 
YEESHU JAIN()(9811394417)(PETITIONER) 
BADAL DAYAL(ADVBADALDAYAL@GMAIL.COM)(9911772134)(PETITIONER) 

 

101 LA.APP.-208/2018 
CM APPL. 45540/2018 
CM APPL. 45541/2018 
CM APPL. 45542/2018 

UNION OF INDIA  
V/s HARISH VATS & ANR 
  

YEESHU JAIN  

 OTHER DETAILS OF ADVOCATES: 
YEESHU JAIN()(9811394417)(PETITIONER) 

 

102 LA.APP.-115/2019 SAMUNDER SINGH  
V/s UNION OF INDIA & ANR. 
  

L B RAI  

 OTHER DETAILS OF ADVOCATES: 
L B RAI()(9911712205)(PETITIONER) 

 

103 LA.APP.-7/2021 SMT INDU BEHL & ANR.  
V/s UNION OF INDIA 
THROUGH LAND ACQUISITION 
COLLECTOR DISTT WEST 
OFFICE AT DM OFFICE & ANR. 
  

L. B. RAI  

 OTHER DETAILS OF ADVOCATES: 
RAI & RAI PARTNERS(ATTORNEYLBRAI@GMAIL.COM)(9810387935)(PETITIONER) 
YEESHU JAIN(YEESHUJAIN@YAHOO.CO.IN)(9811394417)(RESPONDENT) 
SOOD ANSHUMAN(SOODANSHUMAN@HOTMAIL.COM)(9811215189)(RESPONDENT) 

 

104 LA.APP.-11/2022 
CM APPL. 1369/2022 
CM APPL. 1370/2022 
WITH LA.APP. 18/2022 
LA.APP. 12/2022 
LA.APP. 17/2022 

UNION OF INDIA   
V/s RAJPAL & ORS. 
  

SANJAY KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES: 
SANJAY KUMAR 
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(PETITIONER) 
SUSHANT(SUSHANTT48@GMAIL.COM)()(RESPONDENT) 
SVK(SVKUTEDMRC@GMAIL.COM)()(RESPONDENT) 

 

105 LA.APP.-31/2022 UNION OF INDIA  
V/s SHRI RAJIV BHAYANA & 
ANR. 
  

SANJAY KUMAR PATHAK  

 OTHER DETAILS OF ADVOCATES: 
SANJAY KUMAR 
PATHAK(PATHAKSANJAYKUMAR@GMAIL.COM)(9910770311)(PETITIONER) 
DHAMIJA & 
ASSOCIATES(DHAMIJAASSOCIATES@YAHOO.COM)(9971754754)(RESPONDENT) 
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SVK(SVKUTEDMRC@GMAIL.COM)()(RESPONDENT) 
SUSHANT(SUSHANTT48@GMAIL.COM)()(RESPONDENT) 

106 LA.APP.-445/2023 
CM APPL. 46178/2023 

SH. JAGDISH SINGH 
(DECEASED) THROUGH LRS 
AND ORS  
V/s UNION OFINDIA AND ANR 
  

L. B. RAI, GAURAVJEET SINGH 
NARWAN 

 

 OTHER DETAILS OF ADVOCATES: 
L B RAI(ATTORNEYLBRAI@GMAIL.COM)(9810614546)(PETITIONER) 
DMRC(PUSHKARSOOD03@GMAIL.COM)(9958847558)(RESPONDENT) 
GNCTD(GNCTD.SCLA.SKP@GMAIL.COM)(9910770311)(RESPONDENT) 
GAURAVJEET SINGH NARWAN(GSNARWAN@GMAIL.COM)(9650896294)(PETITIONER) 

 

107 LA.APP.-116/2024 SMT. UMA DEVI DECEASED 
THROUGH LRS  
V/s UNION OF INDIA & ANR. 
  

SOHAN LAL  

 OTHER DETAILS OF ADVOCATES: 
SOHAN LAL & YOGESH(SOHANLALADV999@GMAIL.COM)(9971986331)(PETITIONER) 
SANJAY(PATHAKSANJAYKUMAR@GMAIL.COM)()(RESPONDENT) 

 

 
 
 
 
 
HIGH COURT OF DELHI      REGISTRAR(LISTING) 
11.04.2025. 
 
 
 
 
////////////////////////// 


